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Separate paging is given to this Part, in order that it may be filed as a separate compilation.

PART III.

Regulations, Orders, Notifications, Rules, etc., issued by the 

Governor and by Heads of Departments.

HOME, REVENUE AND FINANCE 
DEPARTMENTS.

4. Notification L. G. Department 
no. 798, dated the 3rd October 
1930.

NOTIFICATIONS. 
The 31st May 1938. 5. Notification L. G. Department

no. 979, dated the 1.9th November
1930.

6. Notification L. G. Department
no. 129, dated the 9th February
1931.

No. 4784-Pol.—The following notifications 
of the Government of Madras issued under 
sub-sections (6) and (7) of section 7 of the 
Cinematograph Act, 1918 (II of 1918), as 
amended by Act XXIII of 1919, declaring 
certain films to bo uncertified films for 
exhibition in the province of Madras are 
hereby cancelled so far as the areas transferred 
from Madras are concerned :—

7. Notification L. G. Department 
no. 286, dated the 23rd April 1931.

8. Notification L. G. Department
no. 35, dated the 16th January 
1932.

9. Notification L. G. Department
no. 158, dated the 23rd February 
1932.

10. Notification L. G. Department 
no. 310, dated the 20th April 
1932.

1. Notification L. G. Department 
221, dated the 22nd Marchno.

1930.
2. Notification L. G. Department 

no. 719, dated the 30th August 
1930.

3. Notification L. G. Department 
130, dated the 9th Februaryno.

1931.
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This notification is made, under the 
provisions of section 4 of Act I of 1591, 
to all whom it may concern.

A plan of the land may be inspected 
in the office of the Collector of Puri.

Objections to the acquisition, if any, filed 
under section 5-A, by any person interested 
within the meaning of that section on or 
before the 3rd July 1938, before the 
Collector of Puri, will be considered.

The 2nd June 1938.

No. 2329—S-71/33-R.—Whereas the 
Collector appointed for the preparation of 
Record-of-Kights in respect of the following 
villages of the Bodokhemidi Estate in the 
district of Gan jam has published the Record - 
of-Rights in respect of those villages on the 
dates noted against them, the G ivernor of 
Orissa in exercise of the powers vested in 
him by section 167 (2) of the Madras 
Estates Land Act, 1908 (Madras Act I of 
1908), hereby declares that a Record-of- 
Rights has been finally published for each 
of the villages mentioned below :—

Name of village. Date of publica­
tion.

The 31st May 193S.
No. 2231—La-77-R.—Whereas it appears 

to the Government of Orissa that land is 
required to be taken by Government at the 
public expense for a pub’ic purpose, viz., for 
construction of a well and ail approach road 
from the dispensary building to the 
Mortuary, in the village of Bhubaneswar, 
pargana Dandimul, zila Puri, it is hereby 
notified that for the above purpose two pieces 
of land me.inuring 0-31*9 acres bounded 
on the—

Block A.
North and West—By portions of pl6t 

nos. .1659, 3413, 2984 
and 2986,

South and East—By portions of plot 
nos. 1659, 3600, 3463, 
2985 and 2986;

Block B.
North, '&

East,
^ By portion of-plot no, 2986;

South,
Name of Estate.

West,
are required within the aforesaid village of 
Bhubaneswar.

Bodokhemidi ... 1. Dobharo
2, Mundopatha 3

-1- 26th April 1938.

The 2nd June 1938.
No. 2330-R.—The price list (retail) of staple food crops in the local areas of the three 

coastal districts of Orissa, prepared under section 46 of the Orissa Tenancy Act, 1913 (Bihar 
and Orissa' Act II of 1913), for the year 1937, is published for general information :—

Quantities 
(average) per 

rupee in seers of 
80 tolas 

company’s 
weight.

Staple food 
crop or crops

Marts at which prices 
were taken. Remarks.District. Local area.

4 5 61 2 3

Sr. Ch.

Cuttack Sadr subdivision Cuttack town Rice ... 14 4

Charchika hat... Do. 17 2

Jajpur subdivi Jajpur town ... 
sion.

Kendrapara sub- Kendiapara town 
division.

. I Sadr subdivision | Balasore 
( Bhadrak sub- Bhadrak 
I division.

Do. 16 1

Do. 15 10

Balasore Do. 15 0 
18 7Do.

Chandbali . ... Do. 19 12 
13 4 
13 14 
16 7

Puri Sadr subdivision Puri
Banamalipur

Khurda subdivi- Khurda

Do.
Do.
Do.

sion.
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The 31st May 1938. East and South—By portion of plot 
no. 482,Nc. 2293-R.— Declaration.—Whereas 

it appears to the Government of Orissa that 
land is

West—By plot no. 483,
is required within the aforesaid village of 
Similipatna.

required to be taken by Government 
at the public expense for a public purpose, 
viz , for Chandaka post office compound 
in the village of Similipatna, pargana 
Dnndimal, zila Puri, it is hereby declared 
that for the above purpose a . piece of land 
measuring 0-013 acre bounded on the—

This declaration is made, under the 
piovisions of section 6 of Act I of 1894, to 
all whom it may concern.

A plan of the land may be in-pected in 
the office of the Collector of Puri.North—By portion of plot no. 481 >

The 4th Jane 193S.

No. 2353—La-34-R.—Declaration.—In supersession of the Declaration no. 2833— 
La-77-R., dated the 3rd August 19o7, published under section 6 of the Land Acquisition 
Act at page 397, Part III of the Orissa Gazette of the Gth idem, the Governor hereby 
declares that the land specified below and measuring acres 1-26 cents, be the same a little 
more or less, is needed for a public purpose, to wit, for the construction of a rest house 
at Vikrampuram and under sections 3 and 7 of the same Act, the Sub-Deputy Collector, 
Gunupur, is appointed to perform the functions of a Collector under the Act and directed 
to take order for the acquisition of the said land. A plan of the land is kept in the office 
of the Sub-Deputy Collector, Gunupur, and may be inspected at any time during 
office hours.

Schedule.

5̂
3Boundaries of the land required to be taken up. 3

Wet or dry, 
inain or 

poramhoko, 
with survey 
or p.'timash 

numbor.

Name of owner 
or occupier. 3Taluk. Village.District.

West.South.North. East. I*
10985 6 743al

A. C.

P.W.D. Road 0‘37Portion of 
old 
track 
under acqui­
sition (plot 
no. 2).

Owner,

Maharajah of 
JeypOru.

Re to a i n I n g 
portion of 
tho rain-fed 
wot land 
of Subudhi 
Sanjivarao.

Cart track ...Plot 1.Vikram­
puram.

Koraput... Gunupur— cart
nowZamindarl 

Wut Jeroyili 
holding.

Occupier.

Subudhi San- 
jivorao of 
V i k r a m- 
puram.l

Plot no. 1 0'16
now under 
acquisition.

Old cartCart track 
public path.

Old Plots 3 and 4.cartPlot 2. track.track.
Cart track 
public path 
poramboke.

“V

Portion of 
Old cart 
track now 
under acqui­
sition (plot

O'35River Vamsa- 
dhara.

Plot no. 4 
now under 
acquisition.

Owner.

Maharajah of 
Jcypore.

Waste land 
of Subudhi 
Sanjivarao.

Plot 3.

Zami ndari 
dry Jcioylti 
holding. 2).

Occupier.

S u budhl 
Sanjivar a o 
of Vikram­
puram.

Owner.

Mahar a J a h 
of Jeypore.

Occupier.

Subndhl 
Ja R a n n a- 
dham 
V Ik rani- 
puram.

0'3SDittoWaste laud 
of Subudhi 
J ag a n n a- 
(lham.

DittoPlot no. 3. 
now under 
acquisition.

Plot t.

Zam 1 n d a r 1, 
dry Jc-roylti 
holdln g.

of

Total 1'2G

By order of the Governor,

E. R. WOOD,
Chief Secretary to Government.
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OFFICE OF THE COMMISSIONER OF 
INCOME-TAX, BIHAR AND ORISSA-

EDUCATION DEPARTMENT.

NOTIFICATION.
The 6tli17th June 193S.

No. 3905-E.—In exercise of the powers 
conferred by sections 4 and 5 of the Chari­
table Endowments Act (VI of 1890) and 
upon the application and with the 
rence of the District Magistrate, Balasore, 
the person acting in the administration 
of the Srimati Bhagabati Basi’s Prize Fund 
who proposes to apply the properties here­
inafter mentioned in trust, the Government 
of Orissa are pleased to direct that the 
Government promissory note mentioned 
below which has been purchased from the 
said fund should be vested in the Treasurer 
of Charitable Endowments, Orissa, and 
that the income thereof be applied in the 
manner and for the purpose set forth in 
the scheme, particulars of which are 
contained in the second schedule to noti­
fication no. 225-E., dated the 16th January 
1935:—

NOTIFICATION.

The 2nd June 1938.
concur-

No. 17/15-A.—In exercise of the powers 
conferred on me by the Central Board of 
Revenue in its order no. 34-1.T., dated the 
1st April 1922, I hereby declare that, in 
the case of any person, business or company, 
or class of person, business or company 
in the Trovinces of Bihar and Orissa, wheso 
accounting year consisting of not less than 
11 and not more than 13 calendar months 
closed on the dates noted below, su:h year 
shall, subject to the provisions of the Act, 
be the “previous year” within the moaning 
of clause (b) of sub-section 11 of section 2, 
of the Indian Income-tax Act (XI of 1922), 
for the purpose of assessment of income-tax 
and super-tax for the year 1938-39:—

31st March 1938 (Sambat year).

31st March 1938 (Telugu year).

Stock of Si per cent loan of 1865 for 
Rs. 200 (Rupees two hundred) 
only, held by the Reserve Bank of 
India, Cuttack.

By order of the Governor, 
M. K. VELLODI, 

Secretary to Government.

W. R. WALL,

Commissioner of Income-tax, 
Bihar and Orissa.
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QUARTERLY FINANCE STATEMENT OF CENTRAL CO-OPERATIVE BANKS AND 
UNIONS OF ORISSA FOR THE QUARTER ENDING 31st MARCH 1938.
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Quarterly Finance Statement of Central Co-operative Banks 

Liabilities and Quasi-Liabilities. PART

! WKliln theOutside the movement.

cr t-i
^ O

is
ci II . oiin

Sg

© II! Ir. ■gS
r.CO

■ S|
o«ll*

s!l
73o

tName of Bank. t- Ih
5 O 
O 2gi m
■gf§1^0
g£g 
£2 =
I-5co

i

o-r c<§1 O oI ■g
n > 1w |I a

Qj 
?-

E£ §■8-53 ©

£.2 §COES 2s 'sg* Bii s s20sP 5■§ ©
=Ho

7 8 9G5 102 431 l
i..

I
Es. Es.Es. Es. Es. Es.Es. Es. Es,

i

33,000 10,9384,61,446 21,2704,4523. Cuttack Central Co-opera­
tive Bank, Ltd.

07,014

30,9802,13,306 •15,1912. Jaipur Central Co-opera­
tive Bank, Ltd.

9,0352,483 ■ 44,376I
1,98,350 J 4S,1C53. Ecndrapara Central Co- ; 

operative Bank, Ltd. j

i
4 Lujang Central Co-opera­

tive Union, Ltd. i

1,10511,738 8,538 27,972
i

1,46,654 79,934 4,276 3,683 3,226 32,620I

1,46,805 [ranki-Dompara Central 
Co-operative Union Ltd.

1,03,0765. 4,390 3,284' 41,440 54,020

1,55,933C. Angul Central Co-opera­
tive Union, Ltd.

37,034 15,197* 4,373 £4,100 34,109;
I

1,88,181 ;7. Puri Central Co-operative . 
Bank Ltd.

982 19,228 13,7i-0 1,090 12,071 32,709
' i

1,82,298 j8. Ehurda Central Co-opera* 
uve Bank, Ltd. 27,317| 2,541 5,214 36,807 61,256

19,329 i0. yin.&para Central Co­
operative Union, Ltd. 1,705 2,261 3,757 19,300

i66,27210. Sambalpur Central Co­
operative Bank, Ltd. COO 17,531 2,372 13,306 16,012

i
i

i11 Ba Insore Central Co-opera­
tive Bonk, Ltd.

8,31,321 [ 10,049 15,474 66,924203 50,005|
|32. Phadrak Central Co-opera­

tive Bank, Ltd.
1.50,893 3,04,243 13,091 i,:cg 46,90421,104

13. BaTgaTh Central Co-orera- 
tive Bank Ltd.

41,623 37,575 10,354 24,30220,808

1i. A ska Co-operative Central 
Bank, Ltd.

3,39,401 C.9C0 92,349 20,900 1,19.607509 30,383i

35. perlampnr Co-operative 
Central Bank, Ltd.

4,36,39? *5,637 93,328 50.56716,937

2,160 jTotal 85,85,281 ! 0,619• l 7,18,278 I 1.62,179 23,831 C,99,2228,26,44?,
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for the qvartcr ending 31st March 1938.

Assets and Quasi-Assets.

883
aiul L'niens of Orissa

l

movement.
Outside the movement. Within the movement,

O

1Undrawn liabilities 

Central Banks or to 

Banks or Societies.

s 1 15 1 Undrawn balance of 
assured cash credit.&3 4

c 'j

■a 3IcKnme of Bank. 3
u>

P § , 7o1 H& a si 2 Ic, I & o
fp-a

CD ft sc
UJ IS Og 2 if23

CV-Q
ao £ SITo cover 

deposits. S-SFor loans 
transa lion.

< ?!•5.* 5 ps §1 ! 
O 5 I

£ oO 4s!s ■S (O IsOvi
'5 flo

go =P P
1 11 12 13 14 15 10. 17 IS 10 20 21

Bs. Us. Be. Bs. Bs. Be. Bs. Bs. Bs. Be. Bs.I
1. Cuttack Central Co-opera­

tive Bank. Ltd. 44,450 4,839 5,357 07 8,062 4.73.013 S..601

2. Jnjpur Central Co-opera­
tive Bank, Ltd. 15,438 387 31 2.47.CS7 20,007

S. Eondrapara Central Co­
operative Bank. Ltd. 17,150 10 4,551 2,31,536

4. Kujnng Central Co-opera­
tive Union, Ltd. 5,837 87 395 2.25.S97 C4S724

1.6 Eanki-Dompara Central 
Co-operative Union, Ltd. 33,215 100 4,030 20 3,33,523 2,"45io on

6. Angul Central Co-opcra- 
Uve Union, Ltd. 40.114 7,824 500 9,754 3,410 2,72,204 2,7-14

7. Turl Central Co-opc-ratlve 
Bank, Ltd.

58,750 395 740 13,217 1. C9,815l,2i0 18.C5G

8, Khurda Central Co-opera­
tive Bank, Ltd.

39,C03 fill 135 6.92C 2,42,0458,450 30,232

9. Elmapara Central Co­
operative Union, Ltd.

8,0:0 30? 2,108 G24 1,C 6,9615,245 2,720

It Sambalpur Central Co­
operative Bank, Ltd. 5,927 5£0 07,’65 8,039

11. Balnpore Central Co-opera­
tive Bank, Lti.

46,173 4481,151 8,01,510

12. Bhadrak Central Co-opera­
tive Bank, Ltd.

1,11,207 26 3,560 2,97,350 175

18. Bargarh Central Co-opera­
tive Bank. Ltd.

4,019 3,5278.553 S4.G69 5.9:3

14. Aska Co-operative Central 
Bank, Ltd.

t743 54.3C8 5,000 4,2173.G75■ • 38,510 1,00, 5,83,045 4,1C5

15. Eerahmpur Co-operative 
Central Bank, Ltd.

t 038 16,458 1,80,60045,744 691 t 3.822 1,11,600 46,000 2,79,703 6,329

2.39,2444,819 74,7144.41.2-5 16,438 25,330Total 37.91G 1,50,140 80,26’: 43.95,052 1.21,247
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Quarterly Finance Statement of the Central Co-operative Banks and Unions in Orissa
for the quarter ending 31st March 1938.

PART I.—concld.
Assets and Quasi-Assets.

r,

Rates of Interest on 
which money Is usualiy-Withln the movement.

I2*
-is ia-i!

o

■a G
G rsiG*I! 2 Remarks,§ o ■i%Name of Bank. So 2ps

hM■=|i

tgG •st W
oo GG

75
£g *om . 
> 31

i
©
T311 'p •6 >~lo ©p

O <3G

II IIo ~
oI Jc, tSL» go-g

G5 pq HPh?

! i 1
8020 3123272523 24 26221

I
\

Es.Es. Es. Es.Es.Es.

3 to 6% 8 to 10j°/o6,07327,556 60,862 Not de­
clared.

1,3511. Cuttack Central Co-opera­
tive Bank, Ltd.

2. Jaipur Central Co-opera­
tive Bank, Ltd.

3 to 6°/0 6 to 121%25,856 2,4734,724 *Rs. 5,191 ovar 
drawn.!

;
6%6,993 18,141 7,7122,7223. Kendrapara Central Co- 

cperativeBank, Ltd.

11,240 3.2S4 5 to 7% 12J°/o 93%i. Euianc Central Co-opera­
tive Union, Ltd.,

6% H7o5. Ba.nkl-Dompara Central l 
Co-operative Union, Ltd.

0,11326,937 8S%
i

7.991 17,0231,515 10,863 3 to 31%,
5 to 51%,
6 to 7% 

and 71%

77o.717o. 
97c. 91%. 
107o and 
1217c
10%. 101 
and 1217o

107o

6. Angul Central Co-opera­
tive Union, Ltd. *Rs. 5,197 has 

been 
drawn against 
cash 
with 
cial Bank .Ltd.

over-

credifi
Provin-

1

1.656 ; 7,9167. Puri Central Co-operative
Bank, Ltd.

8. Khurda Central Co-opera­
tive Bank, Ltd.

1,55,573

4,434 99,993 3,909
■

'
I

9. Nimapara Central Co- | 
operative Union, Ltd. 14,177 1017c. 

111% and 
1217c

9% and 
121% on 
cash and 
20% on 
paddy.

14,423 9!7o

10. Sambalpur Central Co- | 
operative Bank, Ltd.

43,058£20 5,454 3.31. 41 
and 6% 
on cash 
and 10% 
on paddy.

2, Nil Col. 7—Its. 7,501 
overdrawn.:

i

*L
ll. Balasore Central Co-opera-; 

tive Bank, Ltd.
12.754 40,641 50,101 2*7. and 

37o
30,958 917c and 

lC17o
987o Col. 7—Rb. 5,174 

overdrawn.

21, 3, 4, 5, 
6, 7 and
87..

61, 9g. 10 
and 12§% Gi7o12. Ehadrab Central Co-opera- ] 

tive Bank, Ltd.
Coj. 7—Es. 3,091 
overdrawn.

535 1,296 1,45,840 8,382

13. Bargarh Central Co-ope-ra- j 
tive Bank, Ltd.

13,42832 5,814 21,839 3, 4}, 5
and 67c

127. and 
207,

Nil Col. 7—Eg. 2,854 
overdrawn.

14. Aska Co-operative Central j 
Bank, Ltd.

36,935 25,493 27,721 6,607 6J7. 87o 37c to 
societies, 
67o to I 
indivi- ! 
duals. !

t Suspense.
i

15. Berhampur Co-operative 
Central Bank, Ltd.

15,161 25,662 5,811 U7o to 47o to 
7J%

• •
B7o 6 Suspense of 

! non-mem hers.
t Suspense of 

| . members.
___ r Loans to indi­

viduals op r: 1 o 
security of 
deposit.-!,

65%

J

Total 21,353 8C.9C7 1.93,990 6,64,273 1,37,667
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Juaileily / inance Statement of the Central Co-operative Banka and Unions in Orissa
for the quarter ending 31st March 1938.

PART II.

385\

%

Deposits or dcl>cnturcs of the kind dealt with In columns 2 and 3 of Parti. Repayment of loans by societies.

Other deposits and debentures failing due. Estimated.

Nanis if Bank. Deposits 
for not 

more than 
throe 

months.

Unpaid 
matured depo­

sits.
In twelve 

months 
from

commence­
ment of 
present 
quarter.

On current or 
an vines bank 

account.
Actual, in 12 

months
preceding pro- 
sent quarter.

In twelve 
niODtlis from

commencement 
; of present 

quarter.

In 12 
months 

following.
In subso- 

. quont 
years.

In next 12 
mouths. In next 12 

months.

J. 2 3 4 5 0 7 8 9 10 11'
(

iIts. Its. Rs. Rs. Rs. Its. Rs.i Its. Rs. Rs.
1. Cuttank Central Co-opera­

tive Bank, Ltd.
41,591 3,97,516 32,313 9,317 39,193 1,41,151 1.45,0C0 1,40,000 j 1,067

2, Jajpur Central Co-opera­
tive Bank, Ltd.

33,122 15,310 1,41.104 j2G,33S3,168 14,203 1,82,575 25,000 | 6,950 -

8. Kendra para Central 
Co-operative Bank, Ltd.

2,783 •17,180 3,2716,352 1,870 1,30,883 20,000 25,000 ; 9,137

4. Ku’ang Central Co-opera­
tive Union, Ltd.

8,131 51,792 2S,SG7200 4.071 50,590 10,00010,COO 3,910

:5. Banki-Dompara Central 
Co-operative Union, Ltd.

6,053 7,23070,357 50,000 !63,165 60,000 16.008
; I

G. Augul Central Co-opera­
tive Union, Ltd.

3,473 03,335 12,4988,580 19,500 48,547 5,000 10,000 2,837

7. Puri Central Co-operatlvo 
Bank, Ltd.

19.5S1 1,OS,597 10,000 10,000 9,191

i8. Kburda Central Co-opera- 
tivcBank, Ltd.

17,51911,391 10,032 19,121 75,730 •17,612 20,000 30,000 41,099;:
9. NImapara Central Co-opera­

tive Union, Ltd. 9,030•327 2,324 950 6,929 30,000 15,000 1,749;I

Central10. Sambalpur
Co-operative Bank, Ltd. 2,317 150 02.775 3,000 3,000 ! 1,190

I
11. Bnlasoro Centra! Co-opera­

tive Bank, Ltd.
12,S50 20,00060,000. 1,97.17125,000 5,16,COO 72.000 30,000 I 17,111

I
12. Bhadrak Central Co-opera­

tive Bank, Ltd.
5,517 52,260 7,795 0,79313,952 61,535 10,000 10.000 6,657

13. Bargarh Central Co-opera­
tive Bank, Ltd.

2,852 45,771 10.C00 10,000 C.7S00>

14. Aska Co-opcratlvo Central 
Bank, Ltd.

18,670 | 1 60,910 CS.010 6,09313,212 12,330 75,000 ’25.000 67,20 S

15 Berhampnr Co-operativt 
Cen.ral Bank, Ltd.

1,93,136 16,5501,95,263 17,192 2,02711,631 95.S28 36.255 ! 79,018!

I
!
i!

2,66,816 2,16,9313,13,ICG 2,18,327 4,10,626 iTotal 13,99,085 7,61,403 | 2,09.552•1, 89,255
I
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Quarterly Finance Statement of the Central Co-operative Banks and Unions in Orissa
for the quarter ending 31st March 1938.

PART III.

i Portion of Deposits or debentures of the kind j 
dealt with in columns 2 and 3 of Part I j 

falling due in each quarter in twelve 
months from commencement of 

present quarter (5th column 
of Part II).

Repayments of loans by Societies estimated in each quarter in 
twelve months from commencement of present quarter 

(column 9 of Part II).
I

Unpaid i 
! matured I 
i deposits.

Name of Bank.

I I■.
IV Quarter.HI Quarter.I Quarter. 1 II Quarter.I Quarter, ill Quarter.;Ill Quarter.!TV Quarter.j i:

I1
I 1 108 9765431 2

! 1
I 11S. K 8,Rs.Rs.Us.I Rs. RsRs. j Rs.|

1,41,151 1,45,0001. Cuttack Central Co-operative Bank, 
Ltd.

1,97,540 ' 1 '
.

35,00? 95,40036,0031,41,104 22,1752. Jajpur Central Co-operative Bank, Ltd ; 15,348 !
Ii i

I3. Kcndrapara Central Co-operative I 
Bank, Ltd.

5,0001,36,888 2,000 j 

5,090 |

10,000 3,00047,180 I
.

I
50,530 1,000 j 1,000 3,0004. Eujang Central Co-operative Union, 

Ltd.
51,792 j I

15,000 15,000 10,0005. Banki-Bompara Central Co-operative ' 
Union, Ltd.

45,370 5,377 10,00019,610

1,00348,54763,335 I6. Angul Central Co-operative1 Union, i 
Ltd.

1,500 •2.0C0 500
i

:I7. Puri Central Co-operative Bank, Ltd. i 1,63,597 2,000 2,000 3,000 3,000
f

I

8. Khurda Central Co-operative Bank, 
Ltd.

47,612 20,00010,632 !

i>. Nimapara Central Co-operative Union, 
Ltd.

9.CG9 j 6,929 5,030 5,000 10,000 10,000

10. Sambalpur Central Co-operative Bank, i 
Ltd.

62,775 800150 830 SOD 600I
i1 !I.11, Balasore Central Co-operative Bank, 

Ltd. 24,00003,000 5,16,070 80,000 18,000

12. Bhadrak Central Co-operative Bank, 
Ltd. 52,2CG ; 04,535 300 6.00-0 1,700 2,000

13. Bargarh Central Co-operative Bank, 3,000 1,000 3,000 3,000Ltd.
!

59,010 ; 13,02014. Aeka Co-operative Central Bank, Ltd. 1,02,350 36,530 1-2,330 : 40,000 » 10,000 15,000i 33,0001
II

1.5. Berhampur Co-operative 
Bank, Ltd.

Central 04,700 ! 30,57547,788 52,200 2,0-27 11,785I 16,604 27,358 40,081

:
i

ll

Total .. ! 5,67,648 : 2,81,346 | 49,122 68,739 13.99,085 3,04,885 1,21,079 1,13,658 2,24,581
'
i

Cuttack :
The 9th April 1938. } S. C. RAY,

Deputy Registrar, Co-operative Societies, Orissa,

CUTTACK : Printed and Published ly V. M. Money, Tress OflT.cor, Govt. Trees, O. G 11-—318—10-G 1908.


